
GOVERNMENT OF INDIA 

MINISTRY OF HOUSING AND URBAN AFFAIRS 

LOK SABHA 

UNSTARRED QUESTION NO. 775 

TO BE ANSWERED ON SEPTEMBER 17, 2020 
 

BENEFICIARIES OF PM SVANIDHI SCHEME 

 

NO. 775.  SHRI PARVESH SAHIB SINGH VERMA: 

  

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased to 

state:- 

a) the number of beneficiaries in Delhi who have availed the 

benefits of Pradhan Mantri Street Vendor’s Atma Nirbhar Nidhi 

(PM SVANidhi) scheme and; 

b) the details of the steps taken to include unregistered street 

vendors under the scheme; 

c) the details of the amount of money lent by commercial banks 

since the launch of the scheme, State-wise; and 

d) whether steps are being taken by the Government to increase 

the e-commerce among the street vendors and if so, the details 

thereof? 

 

 

ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE  

MINISTRY OF HOUSING AND URBAN AFFAIRS 

(SHRI HARDEEP SINGH PURI) 

(a):   As on 15.09.2020, the number of loan applications received, 

loans sanctioned and loans disbursed in Delhi under PM 

SVANidhi are 7,971; 1,014; and 77,  respectively.  

(b): The vendors left out of the identification survey conducted by 

Urban Local Body (ULB) may apply for Letter of 

Recommendation to the ULB through the PM SVANidhi Portal 

and then avail the benefit of loan under the Scheme.  
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(c):      A statement giving state-wise details of amount disbursed by 

the Lending Institutions up to 15th September, 2020 is at 

Annexure. 

(d):   The PM SVANidhi provides for the States and Union Territories to 

prepare a roadmap for building up the capacities of street 

vendors to conduct e-Commerce and obtain necessary quality 

certifications from the concerned agencies like Food Safety 

and Standards Authority of India etc. 

***** 

 

 

  



ANNEXURE REFERRED TO IN REPLY TO LOK SABHA UNSTARRED QUESTION 

NO.775 TO BE ANSWERED ON 17 SEPTEMBER, 2020. 

STATE-WISE DETAILS OF LOAN DISBURSED UNDER PM SVANidhi  SCHEME AS ON 

15-09-2020 

S.No. State/UT Disbursed amount (Rupees in crore) 

1 Andaman & Nicobar Islands 0.015 

2 Andhra Pradesh 1.787 

3 Arunachal Pradesh 0.093 

4 Assam 0.011 

5 Bihar 0.222 

6 Chandigarh 0.111 

7 Chattisgarh 0.674 

8 D&NH and DD 0.055 

9 Delhi 0.070 

10 Goa 0.010 

11 Gujarat 1.690 

12 Haryana 0.395 

13 Himachal Pradesh 0.120 

14 Jammu & Kashmir 0.004 

15 Jharkhand 1.182 

16 Karnataka 0.899 

17 Kerala 1.195 

18 Ladakh 0.000 

19 Madhya Pradesh 84.044 

20 Maharashtra 1.468 

21 Manipur 0.088 

22 Meghalaya 0.000 

23 Mizoram 0.024 

24 Nagaland 0.000 

25 Odisha 0.561 

26 Puducherry 0.006 

27 Punjab 0.052 

28 Rajasthan 0.513 

29 Sikkim 0.000 

30 Tamil Nadu 1.572 

31 Telangana 4.874 

32 Tripura 0.020 

33 Uttar Pradesh 1.963 

34 Uttarakhand 0.104 

35 West Bengal 0.003 

TOTAL 103.823 



 


